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It THE CENTFAL ADMIMISTFATIVE TRIEBUMAL,JAIEUF EELCH,JAIFUF. (v
' * % %
Date of Decision: O5.05,.1993
DA 142/95
Gewvind Fam, vetired ITW or.III in the ~ffice of the Eremutive Engineer (ZiC),
Fota, v/ 80724, Pal Bichala-ki-chadar, Ehagwanpura , Ajmer.

... Arplicant

Versus
1. Unicn of India through the General Manager, W.Ely.,Churchgate, Ecmbay.
2. Thief Engineer (2:), W.Rly.,"hurchgate, Beombay.
3. Executive Engineer (32527), W.Fly.,Fcota.
4. Divisisnal Pail Manager, W.Rly.,Fajkot Divisicn, Fajkot.
& .Divisicnal Accéunts Officer, W.Rly.,Ajmer Divisicn, Ajmer.
' ’ ... Respondents
CORAM:
BOI'ELE MF.COFAL FRISHMA, VICE CHAIRMAN

For the Applicant : .o« Mr.S.R.Chaurasia, brief

hclder for Mr.P.D.Khanna
For the Pespondents , ' .e. Mr.M.Kafig

: ORDER- _
FEF HOII'ELE MF.30PAL FRISHIIA, VICE CHAIFMAL

Applicant, kaind‘Ram, has filed this applicaticn under Secticn 1% of the
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Administrative Trikunals Act, 1995, praying for the following reliefs :-

"l. Pavment of Interest @ 12% P.A. on the [CF3 (Sratuity) amcunt of
Fs.21775/- fram 1.1.1933 to 27.4.2d total amount of  Interest
Rs.2483/- ’ ’

2. Payment ~f Interest cn the Pengicn amcunt with arrears of Fs.d2025, -
from 1.1.1922 te 31.10.,22 @ 12% P,A., total amount of  intevest
Rs.13964/-

. Payment «of Interest «on the <Jommutaticn of FPension amcunt  of

[XV]

Fe. 202 /= drem 1.1.1%53 to 9.12.1950 @ 18% P.A. total amount of
Interest Re.l2442,/~
Grant Total 31,173/-.

4., In view of the immense havdship caunsed to the applicant at this fagy
end «of his life inspite «of his Jdemands an special cost of
comperisation or penal Interest which thie Hin'lle Trikunal may deem
just and proper in the facts and cirvoumstances of the case, may also

Findly ke allowed ov any relief.” .

2. Heard Mr.S.F.Chourvasia, Advocate, brief holder for Mr.P.D;Fhanna, counsel

Glvbe for ‘the applicant and Mr.M.Fafig, counsel for the respondents.
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paid to the applicant from 1.2.1933 to 27.4.1934.,

b) Interest @ 12% per annum cn the rensicn and arrears thereoi
amonnting ko Fe.d2025 - shall ke paid to the applicant from 1.4.1953
to 31.10.1994. |

c) vInterest @ 12% per anrmum on the Commutation of Fension amounting to
Rs.36062/- shall be aid to the applicant fram 1.4.1933 to
9.12.19%4,

This application is allowed accordingly with no crder as to costs.

Crkrabue .
(Gopal Krishna)

Vice Chairman
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